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The 19" May 2025

o Jouofero (Famuein)—-01-80/2 02 4—142——Exercising the powers conferred by the
proviso of Article 309 of the Indian Constitution, the Governor of Bihar hereby formulates the
following rules to govern the recruitment and promotion of technical and non-technical posts in
the Directorate of Flying Training, Cabinet Secretariat Department, Bihar:

1. Short Title, Scope, and Commencement :-

2.

(i). This rule may be called “Bihar State Flying Training Cadre Recruitment Rules,
2025.”

(ii). Its scope shall extend throughout the state of Bihar.

(iii). It shall come into effect from the date of publication in the official gazette.

Definitions :-

Unless the context requires otherwise, in these rules:-

(i). “State Government” means the Government of Bihar.

(ii). “Department” means the Cabinet Secretariat Department, Bihar, Patna.

(iii). “Directorate” means the Directorate of Flying Training, Cabinet Secretariat
Department, Bihar, Patna.

(iv). “DGCA” refers to The Directorate General of Civil Aviation, Government of
India.

(V). “Appointing Authority” refers to the Departmental Minister for matters
concerning Group 'A' and 'B' gazetted officers. For matters concerning Group
'B', 'C', and 'D' non-gazetted officers/employees the appointing authority will be
Additional Chief Secretary/Principal Secretary/Secretary Cabinet Secretariat
Department.

(vi). “Annexure-I" refers to the annexed Annexure-I with these rules, detailing the
nature of posts, eligibility for appointment/promotion, recruitment process,
promotion process, composition of the selection committee, and composition of
the promotion committee, etc.

(vii). “Selection Committee for regular appointment” refers to the committee
constituted in column-09 of the Annexure-I attached to these rules.

(viii). “Committee for appointment on contractual basis andCommittee for promotion
in case of promotional post” refers to the committee constituted in column-10 of
the Annexure-I attached to these rules.

(ix). “Direct Recruitment” refers to the selection based on open advertisement and
interview conducted by the selection committee as specified in column-09 of the
Annexure-I attached to these rules.

(x). “Department Head” refers to the Additional Chief Secretary/Principal
Secretary/Secretary of the Cabinet Secretariat Department.

(xi). “Technical/Highly Technical Post” refers to positions for which the eligibility
criteria are technical in nature, as determined in accordance with the provisions
of the Directorate General of Civil Aviation (DGCA)."

(xii). "Accountable Manager" refers to the position/post required for the Bihar flying
Institute, specifically a technical officer of the Directorate who is recognized by
the DGCA as the Accountable Manager of the Institute, in accordance with the
provisions of the DGCA.

3. Structure of the Cadres:

(1) The Directorate will have the following sub-cadres:
(i). Flight Instructor Sub-Cadre:

Serial Post Cadre Status
No.
Assistant Flight
1 Instructor/Assistant Pilot Substantive post Gazetted
Instructor (AFI/API)
‘ 2 || Flight Instructor/Pilot || First Step of || Gazetted
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Serial Post Cadre Status
No.
‘ || Instructor (FI/PI) || Promotion ||
Deputy Chief Flight
2 Instructor Se;?gi(ii% of Gazetted
(Dy. CFI)
3 || Chief Flight Instructor(CFI) Third St?p of Gazetted
Promotion
(ii). Ground Instructor Sub-Cadre:
‘Serial No.H Post H Cadre H Status |
‘ 1 H Ground Instructor (GI) H Substantive post H Gazetted |
Chief Ground First Step of
2 Instructor(CGI) Promotion Gazetted

(iii). Technical posts in the Directorate not included in the above sub-cadres
will be considered single posts of their respective sub-cadres.

(iv). Non-technical posts in the Directore, which are part of the cadres
established by the General Administration Department of the Bihar
Government, will not be considered as cadres posts under these rules.

(2) This cadre will be state-level. Eligibility and other requirements for
appointments/promotions to cadre posts will be as per the Annexure-1.In regular
appointments relaxation in age limit for backward classes and Scheduled
Castes/Scheduled Tribes, etc will be provided separately in accordance with the
provisions of the Bihar Government.

(3) The number and the pay scale/pay level of posts mentioned in the attached
Appendix 'A' will be as determined by the government from time to time.

(4) In the event of regular employees being unavailable for cadre posts, contract
appointments may be made as per the provisions determined from time to time.

(5) In case of an unavoidable situation, services of officers/employees may be
obtained from external sources for the positions created in the Directorate. In such
cases, services of Flight Instrutors andTechnical staff, etc., may be procured on a
short-term basis through tenders, rate lists, estimates, etc. In such emergency
situations, payments for the services obtained may be made by the administrative
department with the approval of the competent authority. The terms and
conditions for the procurement of such services may be determined by the
department in consultation with the Finance Department and the General
Administration Department, as per the relevant rules.

(6) The Bihar Flying Institute under Directorate of Flying Training has to obtain
approval ofFlying Training Organization (FTO) and other similar approvals from
the DGCA to conduct flight operations, In this context various post may required
at different times according to DGCA requirements/standards. In such cases the
Directorate may appoint/nominate qualified technical personnel for necessary
posts.

4. Recruitment Process and Posting:

(1) Given the specific nature of the post in Directorate to maintain the DGCA's
approval for flight operations, the administrative department may publish open
advertisements and invite applications. For regular appointments, the process can
be completed through an interview by the selection committee as outlined in
Column-09 of Annexure-I. For contractual appointments, the process can be
completed through an interview by the selection committee as outlined in
Column-10 of Annexure-I.
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2)

©))

C))

Both the Directorate of Aviation and the Directorate of Flying Training are related
to the aviation sector; therefore, inter-directorate deputations or additional
responsibilities may be assigned to technical personnel from the department level.
If qualified candidates for promotion are not available for posts that are also
promotion posts, considering the specific nature of the Directorate, the position
may be filled through contract placement/out resources/deputation or additional
responsibilities as per rules.

Appointments to the highly technical/technical posts in the Directorate require
DGCA approval. Therefore selected candidates must pass examinations/
interviews as specified by DGCA. if the selected candidates do not meet the
prescribed requirements, their selection may be canceled by the department. In
similar cases of promotion, selected candidates may be reverted to their previous
posts.

5. Probation Period:

1)
2)

The probation period for employees appointed through direct recruitment will be
one (1) year.

During the probation period, officers/employees must undergo training prescribed
by the state government or DGCA and must pass departmental examinations
conducted periodically by the state government or DGCA.

6. Confirmation of Service :

0y

2

Upon satisfactory service during the probation period, successful completion of
prescribed training, and passing all papers of the departmental examination,
service may be confirmed.

Officers/employees working in highly technical and technical posts in the
Directorate will not be required to pass Hindi noting and drafting examination,
computer exams, or departmental exams. Their service confirmation will be based
on work evaluation reports/conduct.

7. Seniority:

(1

2

(©))

The mutual seniority of employees appointed in this cadres will be determined as
per the recommendations of the selection committee based on the prescribed merit
order.

The seniority of employees already appointed and working before the issuance of
these rules will be regulated as per their mutual seniority established prior to
inclusion in this cadres.

Mutual seniority between employees appointed through direct recruitment and
promotion will be determined as per the instructions issued by the General
Administration Department from time to time.

8. Promotion:

(1
2

Promotion to the cadre positions may be granted based on the recommendations
of the Promotion Committee.

For promotion, it will be essential to meet the experience and other requirements
as stipulated in the Annexure-I and as prescribed by the General Administration
Department from time to time.

9. Reservation:
Rules of reservation as determined by the state government from time to time will
applicable to recruitment/promotions in this cadres.

10. Disciplinary Action:
Members of this cadres will be governed by the Bihar Government Servants
(Classification, Control, and Appeal) Rules, 2005 (as amended from time to time) and
provisions notified/issued by the state government.

11. Residual Matters:
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For matters not specifically provided in these rules, the provisions applicable to state
government employees at the equivalent level will also be effective in this cadres.

12. Resolution of Difficulties:
To resolve difficulties in the implementation of any provision of these rules, the state
government may issue general or special directives as deemed appropriate.

13. Interpretation:
If any doubt arises regarding the interpretation of any provision of these rules, the
matter will be settled in consultation with the law department, and the decision of the
administrative department will be final.

14. Repeal and Repeal Provision:

(1) The Bihar State Civil Aviation Service Recruitment Rules, 1997, and related
letters/circulars/rules/orders/resolutions, etc., are hereby repealed.

) Notwithstanding of such repeal, any actions taken or measures performed
under the powers conferred by the aforementioned rules will be deemed to have
been performed under the powers conferred by these rules, as if these rules had
come into force on the day such actions were taken.

By the Order of Governer, Bihar,
Dr. Nilesh Ramchandra Deore,
Special Secretary.
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Annexure- I

Bihar State Flying Training Cadre Recruitment Rules, 2025

SLn | Name of Nature of the Qualification Regular/Direct Process of
post Post Recruitment Process/ Contractual
Age Recruitment
1 2 3 4 5 6
Regular/ "Officials of the Indian "The appointment/ "In the case of the
01 Director Contract/ Administrative Service (IAS) at or Posting/deputation of chief Flight
Deputation above pay level 13, officials of the IAS & BAS Instructor,
(Permanent post) or will be done by the General | candidates will be
Officials of the Bihar Administrative | Administration Department selected through
Service (BAS) at pay level 13 or as per the orders of the interviews
above, government. conducted by the
or selection
Individuals with sufficient | In the case of appointment committee
administrative experience in civil | of a chief Flight Instructor mentioned in
aviation, who also possess the | will be selected through Column 10,
qualifications of a chief Flight | interview conducted by the following the
instructor." selection committee publication of an
mentioned in Column 09, open
following the publication advertisement."
of an open advertisement.
The age limit for regular/
Direct Recruitment will be
21 to 45 years, and for
contractual appointment,
the age limit will be 21-65
years."
Regular/ To be eligible for the post of Open
02 Chief Promotion/ Chief Flying Instructor (CFI), the The age limit for regular/ advertisement will
Flight Contract/ candidate must possess the Direct Recruitment will be be published by
Instructor Out Source/ following 21 to 45 years, and for the Directorate.
Licence/qualifications/ratings/medical | contractual appointment, Applicant
(CFI) (Permanent post) certifications: the age limit will be 21-65 will be selected
(i) CPL (Commercial Pilot years." on the basis of
Licence) or ATPL (Airline interview by the
Transport Pilot Licence) committee
(i) Flight Instructor Rating described in
(iii) Instrument Rating Column 10.
(iv) FRTOL (Flight Radio
Telephony Operator Licence)
(v) Class-I Medical Examination
(vi) A minimum of 06 months of
experience As Dy. CFI (Deputy
Chief Flying Instructor), and
approval from DGCA as CFI is
required.
Flying experience :
e Total flying hours: 2200
e Total PIC (Pilot In Command)
flying hours: 1800
e Total instructional flying hours:
1200
e Solo release: 10
e In addition to the above, any
other necessary qualifications as
prescribed by DGCA.
Regular/ i. Valid CPL (Commercial Pilot Open advertisement will -do-
03 | Dy. Chief Promotion/ License) or ATPL (Airline be published by the
Flight Contract/ Transport Pilot License) Direqtorate.
Instructor Out Source/ certification. Apphcant
(Permanent post) | ij. Flight Instructor Rating w1ll. be s.electe‘d on the
(Dy. CFI) iii. Instrument Rating for basis of interview by the

instrument flying.
iv. FRTOL (Flight Radio Telephony
Operator Licence.

committee described in
Column 09.
The age limit for regular/
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SLn | Name of Nature of the Qualification Regular/Direct Process of
post Post Recruitment Process/ Contractual
Age Recruitment
1 2 3 4 5 6
v. Valid Class 1 Medical Direct Recruitment will be
Certificate from a DGCA 21 to 45 years, and for
recognized medical Institute. contractual appointment,
Flight Experience; the age limit will be 21-65
® Total Flight Hours: 1200 hours years."
® Total PIC Flight Hours: 1000
hours
® Total Instructional Flight Hours:
500 hours
® Experience as Deputy Chief
Flight Instructor for at least 2
years in an aviation academy.
® Solo Releases-Atleast-5
Additionally, the candidate must
meet any other qualifications as
required by DGCA..
Bihar State Flying Training Cadre Recruitment Rules, 2025
Sk.n Name of post Nature of Qualification Regular/Direct Process of
the Post Recruitment Contractual
Process/ Recruitment
Age
1 2 3 4 5 6
e CPL Holder with a valid
Flight Instructor Rating.
e Total Flight Hours: 1000
hours.
e Total PIC (Pilot in Open
Command) Hours: 500 advertisement
hours. will be published
® Total Instructional Flight ‘by the
Hours: 300 hours. Directorate.
e Total Night PIC Hours: 20 . Applicant
hours. will be selgcted
. on the basis of .
® Must have a valid CPL, interview by the Open  advertisement
Instrument Rating (IR), committee will be Pubhshed by
Regular/ Flight Instructor Rating (FIR described in the Directorate.
) . Promotion/ (A)), and a valid Radio Column 09 Applicant
Flight Instructor/Pilot Contract/ Telephony Operator License ’ will be selected on
04 Instructor Out Source/ (FRTOL) and Radio the basis of
(FI/PI) (Permanent Telephony License (RTR). inter.view by the
post) e (Class I Medical Fitness committee described
Certificate issued by DGCA in Column 10.
® The FI must be approved
by the Chief Instructor (CI) The age limit for
or Chief Flying Instructor regular/ Direct
(CFI) of the Flight Training Recruitment will
Organization (FTO). be 21 to 45 years,
® Must have a certificate of and fo‘r contractual
accident-free experience for appointment, the
the past three years, issued age limit will E)e
by a DGCA approved 21-65 years.
instructor/supervisor.
® Any other additional
qualifications as required by
DGCA.
Assistant Flight ;
s, | Mmstroctor/assistanc | ¢RI i stor | <o o
: Pilot Instructor g
(AFI/API) Out Source | of a DGCA approved FTO
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Skn Name of post Nature of Qualification Regular/Direct Process of
the Post Recruitment Contractual
Process/ Recruitment
Age
1 2 3 4 5 6
(Permanent Qualifications/Experience:
post) 1. Valid CPL (Commercial

Pilot License), Instrument
Rating (IR), Assistant Flight
Instructor  Rating  (AFIR),
Flight ~ Radio  Telephony
Operator License (FRTOL),
and Radio Telephony
License (RTR).

2. A wvalid Class 1 Medical
Fitness Certificate issued by
an authority recognized by
DGCA.

3. A certificate of accident-free
experience for the past one
year issued by a DGCA
approved instructor.

4. Instructional flight
experience is preferred.
Additionally, any other
qualifications as required by
DGCA.

Regular/ 10+2 Pass

Contract/ . Computer knowledge.
Out Source 3. Proficiency in Hindi and

or English typing.

(Deputation/ | 4. Preference for knowledge
Posting of of the aviation sector and
Flight Clerk Staff of DGCA/EGCA regulations.

Bihar
Secretariat
Clerical
Service )
(Permanent

post)

N —

06. -do- -do-

Bihar State Flying Training Cadre Recruitment Rules, 2025

Sk.n Name of Nature of the Qualification Regular/Direct Process of
post Post Recruitment Process/ Contractual
Age Recruitment

1 2 3 4 5 6

e Holder of a CPL (Commercial The age limit for
Pilot License) /ATPL (Airline regular/ Direct

Transport Pilot Licence . OR Recruitment will be 21
to 45 years, and for

contractual

. . . appointment, the age
e A qualified meteorologist holding limit will be 21-65

Regular/ eligibility as a Assistant
Promotion/ Meteorologist or higher, equivalent
Chief Contract/ specialist from IMD (India

. Applicant
07. Ground Out Source Meteorological Department). OR will be selected on

Instructor (Permanent ® Air Traffic Controller (ATC) with the basis of interview
(CGI) at legst five years of ATC by the committee
post) experience. OR described in Column

® A pilot/navigator from defence or 10.
border security forces.
Additionally:

e At least two years of experience
as a Ground Instructor in an
aviation institution/defence aviation
institution/any equivalent

® Subject matter expert from
defense services. OR

Open advertisement
years." will be published by
the Directorate.
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Skn Name of Nature of the Qualification Regular/Direct Process of
post Post Recruitment Process/ Contractual
Age Recruitment
1 2 3 4 5 6
organization.
® Other qualifications as required by
DGCA.
e Holder of avalid CPL Open  advertisement
(Commercial Pilot License)/ATPL will be published by
(Airline Transport Pilot License). | the Directorate.
OR Applicant  will be
e Subject matter expert from the seleqted on the basis
defence services. OR of interview by .the
] ) . committee  described
Regular/ [ A. qua.ll.lﬁed meteorgloglst holding in Column 09.
Contract/ eligibility as a Ass.lstant .
Meteorologist or higher, equivalent
Ground Out Source L .
08. Instructor specialist frgm IMD (India The age limit for —do-
(GI) (Permanent Mete.orologléal Department). OR regular/ Direct
post) ® Qualified Air Traffic Controller Recruitment will be 21
(ATC) with at least five years of to 45 years, and for
ATC experience. OR contractualappointment,
e A pilot/navigator from defence or | the age limit will be 21-
border security forces. 65 years."
e Additionally, any other
qualifications as required by
DGCA.
e Holder of a CPL (Commercial
Pilot License).
e  Must hold either an Assistant
Flight Instructor Rating or Flight
Instructor Rating,
Regular/ OR
Contract/ e  Must hold a CPL with an
Synthetic Out Source Instrument Rating (IR) and be
09 flight trained by CI/CFI/Dy. CFI to -do- _do-
instructor (Permanent instruct on instrument flying,
post) OR
e Holder of an ATPL (Airline
Transport Pilot License).
Knowledge of handling synthetic
devices is required.
Additionally, any other qualifications
as required by DGCA.
Regular/ Open advertisement | Open  advertisement
Contract/ e Must have a Bachelor's degree or | will be published by | will be published by
10 Librarian Out Source equivalent in Library Science the Directorate. the Directorate.
from a recognized Applicant  will be | Applicant will be
(Permanent institution/board. selected on the basis | selected on the basis
post) Work experience as a librarian in | of interview by the | of interview by the

the aviation sector will be given
preference.

committee  described
in Column 09.

The age limit for
regular/ Direct

Recruitment will be 21
to 45 years, and for
contractual
appointment,
limit  will
years."

the age
be 21-65

committee  described
in Column 10.
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Bihar State Flying Training Cadre Recruitment Rules, 2025

Sk.n Name of Nature of the Qualification Regular/Direct Process of
post Post Recruitment Process/ Contractual
Age Recruitment
1 2 3 4 5 6
e An officer on deputation
from the Home Department
at the rank of Deputy
Superintendent of Police
(DSP) or above.
Additional OR
Chi Charge/ e At least two years of work
ief . . .
1 Securit Deputatlon From experience as a Chlef _ _
y
Officer Dlrectprgte of Sef:urlty Officer in the
Aviation aviation sector.
Additionally, the candidate
must pass the prescribed
examination required for
designation as a Chief
Security Officer by the
DGCA.
e The minimum quality and
qualifications suggested for
the core of Air Traffic
Safety are as follows:
e Experience in Aircraft
Accident, Incident
Additional Investigation, Safety Audit
Chief of Charge/ and Accident Prevention
12 Flight Deputation From work with minimum 05 - -
Safety Directorate of years experience.

Aviation

Comprehensive
aviation/technical education.

Strong knowledge of
commercial operations,
particularly flight operation
procedures and activities.
Experience as a member of
a priority travel crew or
experience as an Aviation
Engineer on the type of
aircraft operated by the
Directorate.

Ability to be a clear person
in writing.

e Good presentation and
personal skills.

Ability to communicate at
all levels within and outside
the organization.
Organizational Ability.

e Good analytical abilities.
Demonstrate leadership and
authoritative access.

In addition to this Other
qualifications required as
notified from time to time by
the DGCA.
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Bihar State Flying Training Cadre Recruitment Rules, 2025

Sk.n

Name of
post

Nature of the
Post

Qualification

Regular/Direct
Recruitment
Process/
Age

Process of
Contractual
Recruitment

4

5

6

13

Safety
Manager

Additional
Charge/
Deputation From
Directorate of
Aviation

A holder of one or more
certificates/licenses from the following:

® A Scheduled or Non-Scheduled
Operator's Permit issued under Rule
134 or 134A.

® Proficient in the operation of large
or turbojet airplanes for general
aviation.

e Skilled in the operation of an
aerodrome licensed under Rule 78.

® Proficient in the type design of an
aircraft, engine, or propeller
approved under Rule 133B.

e Skilled in maintenance, under an
approved maintenance organization,
of aircraft or helicopters approved
under Rule 133B.

® A training organization approved
under Rule 41B.

® An air traffic service provider.
Additionally:

e A Safety Manager must have
knowledge of the organization's
scope of work and operations.

e A Safety Manager is responsible
for the implementation of the
SMS (Safety Management System).
DGCA specifies the minimum
acceptable requirements for the
establishment of SMS by a service
provider.

e Additionally, any other
qualifications as required by
DGCA.

14.

Manager
ATC

Regular/
Contract/
Out Source
(Permanent post)

® Must possess a certificate issued
under Rule 103 by DGCA.

Educational Qualifications:

® Must hold an Indian Commercial
Pilot License (CPL), OR

® Must have a degree with Physics

and Mathematics or  equivalent
examination passed from a
recognized university.

® Must have an Air Traffic Controller
certificate (ATC).

Must have at least one rating for the
specific air traffic service unit
mentioned in Schedule Sections D,
E, F, G, H and J.

Experience:

® Must have at least three months of
service in the actual control of air
traffic under supervision.

® Additionally, any other qualifications
as required by DGCA.

Open advertisement
will be published
by the Directorate.
IApplicant

will be selected on
the basis of
interview by the
committee
described in
IColumn 09.

The age limit for
regular/ Direct
Recruitment  will
be 21 to 45 years,
and for contractual
appointment,  the
age limit will be
21-65 years."

Open
advertisement
will be published
by the
Directorate.
Applicant
will be selected
on the basis of
interview by the
committee
described in
Column 10.
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Bihar State Flying Training Cadre Recruitment Rules, 2025

Sk.n Name of Nature of the Qualification Regular/Direct Process of
post Post Recruitment Contractual
Process/ Recruitment
Age
1 2 3 4 5 6
Required  engineering  degree  or
qualification of Aviation Maintenance
Technician as accepted by DGCA.
'Essential ~ Engineering' means an
engineering degree in Aeronautical,
Mechanical, Electrical, Electronics,
Avionics.
Or
1. Study related to the maintenance of
aircraft/aircraft ~ components  and _Op en .
ensuring continued airworthiness. advertl;ement will
2. Five years of work experience in be publlshed by the
aircraft maintenance or five years of Dlrectp rate.
maintenance  experience in the . Applicant
aeronautical  industry,  including will be selgcted on .Open .
sufficient knowledge of quality ‘ the .ba51s of advenlsement will
management systems in an interview by the be pu‘phshed by
Regular/ aviation/industrial environment. comr.nltte.e the Dlre? torate.
. Contract/ 3. Practice and expertise in the described in _ Applicant
Quality Out Source/ application of aircraft safety standards Column 09. will be selé?cted on
I5. Manager Deputation and safe operating practices. . the ba51s of
QM) (Permanent post) | 4. Comprehensive knowledge of the mnterview by the
following: commltteg
e Relevant parts of operational . described in
. The age limit for Column 10.
requirements and procedures Jar/ Direct
e Operators' operation specifications, Rregu ar 1rec.u
where applicable b ceruitment wi
. e 21 to 45 years,
. Relevalnt parts of the operations and for contractual
manual. .
5. Complete  knowledge of the zgg%lirrfi??itﬁtg:
requirements of CAR M and CAM 21-65 years."
along with detailed knowledge of Part
145.
6. Knowledge of maintenance methods
and Part 145 procedures.
7. Knowledge of quality audits and
quality management and
Additionally, any other qualifications
as required by DGCA.
. Deputation from .
Medical Medical officer/Doctor not below of pay
16. Health - -
Officer Level-9
Department
Para Deputation from .
17. Medical Health Ezil 1_I\‘:[edlcal staff not below of pay _ _
Staff Department
e Intermediate. Open
e Minimum Proficiency of typing in advertisement will
English (35 words per minute) and be published by
Regular/ in .H.indi (30 words per minute). the Dire.ctorate.
Contract/ e Minimum 01 year Course Bihar Staff ‘ Applicant
18. Computer Out Source Certificate in computer efficency Selection will be s_elected.on
Operator (Permanent post) from recognized institution & Commission the basis of skill
Minimum Two years exprience as test and interview
Dada entry operator/Computer by the committee
operator in office of Bihar described in
Government. Column 10.
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Annexure- I

Bihar State Flying Training Cadre Recruitment Rules, 2025

Skn Eligibility for Probation Structure of Selection Structure of Committee for appointment
promotion Period Committee for Regular on contractual basis/ Committee for
appointment/Direct promotion in case of promotional post
Recruitment
1 7 8 9 10
. Chairman - Member
nominated of the Bihar
Technical Service
Commission.
. Member - Additional Chief 1.Chairman - Additional Chief
Secretary/Principal Secretary/Principal secretary/Secretary,
Secretary/Secretary, Cabinet Cabinet Secretariat Department
Secretariat Department. 2.Member - Additional Secretary, Cabinet
. Member - Additional Chief Secretariat Department
Secretary/Principal 3.Member - Internal Financial Advisor (as
Secretary/Secretary, General a representative of the Finance
Administration Department. Department)
. Member-Additional Chief 4.Member - Accountable Manager, Bihar
Di Secretary/Principal Flying Instuite under Directorate of Flying
1rect . .S
1 Recruitment 01 Year Secretary/Secretary, Finance Training. .
Department. 5.Member - Officer nominated as
. Member-Officer from representative of General Administration
Scheduled Castes/ Scheduled Department
Tribes nominated by the 6.Member - Officer from Scheduled
General Administration Caste/Scheduled Tribe of a level not
Department. below Under Secretary nominated by
. Special Invitee Member - GAD.
Member nominated by the 7.Member - Officer from Minority
DGCA, Government of India. Community of a level not below Under
. Special Invitee Member - Secretary nominated by GAD.
Accountable Manager, Bihar
Flying Instuite under
Directorate of Flying
Training.
Chairman - Member
nominated of the Bihar
Technical Service
"Promotion Commission. - ) N _
from the post Mgmber - Addm(.)na} 1.Chairman - Addltlonal Chief
of Dy. CFI Chief Secretary/Principal Secr.etary/Prlncq.)al Secretary/Secretary,
¥ : secretary/Secretary, Cabinet Secretariat Department
Cabinet Secretariat 2.Member - Additional Secretary, Cabinet
Candidates must Department Secretariat Department
Member - Additional 3.Member - Internal Financial Advisor (as
have the . . .
required flying Secretar_y, Cabinet a representative of the Finance
experience. for Secretariat Department Department) ‘ .
Member - Internal 4.Member - Director, Directorate of
the Post of . . . . . .
Chief Flight F1nanc1a.l Advisor, Cabinet Flying Training 4
Instructor and Secretariat Department (as 5.Member - Accountable Manager, Bihar
2 01 year a representative of the Flying Institute

must possess
required DGCA
approval.

&

The
tenure prescribed
by the General
Administration
Department must
be completed."

Finance Department)
Member - Director,
Directorate of Flying
Training.

Member Accountable
Manager, Bihar Flying
Institute

Member - Officer
nominated as representative
of General Administration
Department

Member - Officer from
Scheduled Caste/Scheduled
Tribe nominated by the
General Administration

6.Member - Officer nominated as
representative of General Administration
Department

7.Member - Officer from Scheduled
Caste/Scheduled Tribe of a level not
below Under Secretary nominated by
GAD.

8.Member - Officer from Minority
Community of a level not below Under
Secretary nominated by GAD.
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Skn Eligibility for Probation Structure of Selection Structure of Committee for appointment
promotion Period Committee for Regular on contractual basis/ Committee for
appointment/Direct promotion in case of promotional post
Recruitment
1 7 8 9 10
Department
Chairman - Member
nominated of the Bihar
Technical Service
Commission.
“Promotion Member - Additional » .
from the post Chief Secretary/Principal 1. Chairman - Addltlonal Chief
of FL” secretary/Secretary, Secretary/Principal Secretary/Secretary,
: Cabinet Secretariat Cabinet Secretariat Department
Department 2.Member - Additional Secretary, Cabinet
Candidates must Member - Ad_ditional Secretariat Departmen? _ _
have the Secretar}/, Cabinet 3.Member - Iptemal Fmanplal Advisor (as
required flying Secretariat Department a representative of the Finance
experience for N.[emb.er - Int.ernal . Department) . .
the Post of Dy. Fmanma_l Advisor, Cabinet 4.Me_mber - Dlrector, Directorate of
Chief Flight Secretariat Department (as Flying Training
Instructor and a representative of the 5.Mgmbe17 - Accountable Managﬁ?r or
3 must possess 01 year Finance Depaﬁment) Chl?f Flight Instructor, Bihar Flying
required DGCA Member - Dlrect(?r, Institute .
) Directorate of Flying 6.Member - Officer nominated as
approval. Training. representative of General Administration
& Member Accountable Department
Manager or Chief Flight 7.Member - Officer from Scheduled
The Instmctor, Bihar Flying Caste/Scheduled Tribe of a‘level not
tenure prescribed Institute below Under Secretary nominated by
by the General Men_lber - Officer . GAD. o
Administration nominated as representative 8.Member. - Officer from Minority
Department must of General Administration Community of a level not below Under
be completed.” Department Secretary nominated by GAD.
’ Member - Officer from
Scheduled Caste/Scheduled
Tribe nominated by the
General Administration
Department
Bihar State Flying Training Cadre Recruitment Rules, 2025
Skn Eligibility for Probation Structure of Selection Structure of Committee for appointment
promotion Period Committee for Regular on contractual basis/ Committee for
appointment/Direct promotion in case of promotional post
Recruitment
1 7 8 9 10
“Promotion Chairman - Member 1. Chairman - Additional Chief
from the post nominated of the Bihar Secretary/Principal Secretary/Secretary,
of AFL.” Technical Service Cabinet Secretariat Department
Commission. 2. Member - Additional Secretary,
Member - Additional Cabinet Secretariat Department
Chief Secretary/Principal 3. Member - Internal Financial Advisor
secretary/Secretary, (as a representative of the Finance
Cabinet Secretariat Department)
Candidates must Department 4. Member - Director, Directorate of
have the Member - Additional Flying Training
4 required flying 01 year Secretary, Cabinet 5. Member - Accountable Manager or
experience for Secretariat Department Chief Flight Instructor, Bihar Flying
the Post of Member - Internal Institute
Flight Instructor Financial Advisor, Cabinet | 6. Member - Officer nominated as
and must Secretariat Department (as representative of General Administration
possess required a representative of the Department
DGCA approval. Finance Department) 7. Member - Officer from Scheduled
Member - Director, Caste/Scheduled Tribe of a level not
& Directorate of Flying below Under Secretary nominated by
Training. GAD.
The Member Accountable 8. Member - Officer from Minority
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Skn Eligibility for Probation Structure of Selection Structure of Committee for appointment
promotion Period Committee for Regular on contractual basis/ Committee for
appointment/Direct promotion in case of promotional post
Recruitment
1 7 8 9 10
tenure prescribed Manager or Chief Flight Community of a level not below
by the General Instructor, Bihar Flying Under Secretary nominated by GAD.
Administration Institute
Department must 7. Member - Officer
be completed." nominated as representative
of General Administration
Department
8. Member - Officer from
Scheduled Caste/Scheduled
Tribe nominated by the
General Administration
Department
Direct
> Recruitment 01 year -do- -do-
6 -do- 01 year -do- -do-
Bihar State Flying Training Cadre Recruitment Rules, 2025
Sk.n Eligibility for Probation Structure of Selection Structure of Committee for appointment
promotion Period Committee for Regular on contractual basis/ Committee for
appointment/Direct Recruitment promotion in case of promotional post
1 7 8 9 10
1. Chairman - Member nominated
of the Bihar Technical Service 1. Chairman - Additional Chief
Commission. Secretary/Principal Secretary/Secretary.
. Member - Additional Chief . . K
« o Cabinet Secretariat Department
From the post Secretary/Principal .o
. 2. Member - Additional Secretary,
of Ground Secretary/Secretary, Cabinet . .
v ’ Cabinet Secretariat Department
Instructor Secretariat Department . . .
.. 3. Member - Internal Financial Advisor
. Member - Additional Secretary, . .
. . (as a representative of the Finance
Cabinet Secretariat Department
.. . . Department)
Minimum 02 . Member - Internal Financial . .
. . . 4. Member - Director, Directorate of
years expereance Advisor, Cabinet Secretariat . .
. Flying Training
as GI and Department (as a representative
. 5. Member - Accountable Manager or
7 approval form 01 year of the Finance Department) Chief Flight Instructor, Bihar Flyin,
DGCA ¥ . Member - Director, Directorate . g ’ ying
of Flying Training Institute
) 6. Member - Officer nominated as
The . Member- Accountable . S .
. . ) . representative of General Administration
tenure prescribed Manager, Bihar Flying Institute or
. . . Department
by the General Chief Flight Instructor, Bihar
.. . . . 7. Member - Officer from Scheduled
Administration Flying Institute. .
. Caste/Scheduled Tribe of a level not
Department must . Member - Officer nominated as .
" . below Under Secretary nominated by
be completed. representative of General GAD
Administration Department 8. Member - Officer from Minority
. Member - Officer from .
Community of a level not below
Scheduled Caste/Scheduled Under Secretary nominated by GAD
Tribe nominated by the General Ty y ’
Administration Department
. Chairman - Member nominated 1. Chairman - Additional Chief
of the Bihar Technical Service Secretary/Principal Secretary/Secretary,
Commission. Cabinet Secretariat Department
. Member - Additional Chief 2. Member - Additional Secretary,
Secretary/Principal Cabinet Secretariat Department
] Direct 01 vear Secretary/Secretary, Cabinet 3. Member - Internal Financial Advisor
Recruitment y Secretariat Department (as a representative of the Finance

. Member - Additional Secretary,

Cabinet Secretariat Department

. Member - Internal Financial

Advisor, Cabinet Secretariat
Department (as a representative

Department)

4. Member - Director, Directorate of
Flying Training

5. Member - Accountable Manager or
Chief Flight Instructor, Bihar Flying
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Skn Eligibility for Probation Structure of Selection Structure of Committee for appointment
promotion Period Committee for Regular on contractual basis/ Committee for
appointment/Direct Recruitment promotion in case of promotional post
1 7 8 9 10
of the Finance Department) Institute
5. Member - Director, Directorate 6. Member-Chief Ground Instructor,
of Flying Training. Bihar Flying Institute
6. Member- Accountable 7. Member - Officer nominated as
Manager, Bihar Flying Institute or representative of General Administration
Chief Flight Instructor, Bihar Department
Flying Institute. 8. Member - Officer from Scheduled
7. Member-Chief Ground Caste/Scheduled Tribe of a level not
Instructor, Bihar Flying Institute below Under Secretary nominated by
8. Member - Officer nominated as GAD.
representative of General 9. Member - Officer from Minority
Administration Department Community of a level not below
9. Member - Officer from Under Secretary nominated by GAD.
Scheduled Caste/Scheduled
Tribe nominated by the General
Administration Department
9 -do- 01 year -do- -do-
Direct
10 Recruitment 01 year -do- -do-
Bihar State Flying Training Cadre Recruitment Rules, 2025
Skn Eligibility for Probation Structure of Selection Structure of Committee for
promotion Period Committee for Regular appointment on contractual basis/
appointment/Direct Recruitment Committee for promotion in case of
promotional post
1 7 8 9 10
11 - - - -
12 -- -- -- --
Bihar State Flying Training Cadre Recruitment Rules, 2025
SLn Eligibility for Probation Structure of Selection Structure of Committee for
promotion Period Committee for Regular appointment on contractual basis/
appointment/Direct Recruitment Committee for promotion in case of
promotional post
1 7 8 9 10
13 - - - -
1. Chairman - Member nominated | 1. Chairman - Additional Chief
of the Bihar Technical Service Secretary/Principal Secretary/Secretary,
Commission. Cabinet Secretariat Department
2. Member - Additional Chief 2. Member - Additional Secretary,
Secretary/Principal Cabinet Secretariat Department
Secretary/Secretary, Cabinet 3. Member - Internal Financial Advisor
Secretariat Department (as a representative of the Finance
14 Direct 01 year 3. Member - Additional Secretary, Department)
Recruitment Cabinet Secretariat Department 4. Member - Director, Directorate of

4. Member - Internal Financial
Advisor, Cabinet Secretariat
Department (as a representative
of the Finance Department)

5. Member - Director, Directorate
of Flying Training.

6. Member- Accountable Manager,

Flying Training

5. Member - Accountable Manager or
Chief Flight Instructor or Chief Ground
Instructor, Bihar Flying Institute

6. Member - Officer nominated as
representative of General Administration

Department
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Skn Eligibility for Probation Structure of Selection Structure of Committee for
promotion Period Committee for Regular appointment on contractual basis/
appointment/Direct Recruitment Committee for promotion in case of
promotional post
1 7 8 9 10
or Chief Flight Instructor or Chief Member - Officer from Scheduled
Ground Instructor Bihar Flying Caste/Scheduled Tribe of a level not
Institute. below Under Secretary nominated by
7. Member - Officer nominated as GAD.
representative of General Member - Officer from Minority
Administration Department Community of a level not below
8. Member - Officer from Under Secretary nominated by GAD.
Scheduled Caste/Scheduled
Tribe nominated by the General
Administration Department
Bihar State Flying Training Cadre Recruitment Rules, 2025
Skn Eligibility for Probation Structure of Selection Structure of Committee for
promotion Period Committee for Regular appointment on contractual basis/
appointment/Direct Recruitment Committee for promotion in case of
promotional post
1 7 8 9 10
1. Chairman - Member
nominated of the Bihar
Technical Service Commission.
2. Member - Additional Chief Chairman - Additional Chief
Secretary/Principal Secretary/Principal Secretary/Secretary,
Secretary/Secretary, Cabinet Cabinet Secretariat Department
Secretariat Department Member - Additional Secretary,
3. Member - Additional Cabinet Secretariat Department
Secretary, Cabinet Secretariat Member - Internal Financial Advisor
Department (as a representative of the Finance
4. Member - Internal Financial Department)
Advisor, Cabinet Secretariat Member - Director, Directorate of
Department (as a Flying Training
representative of the Finance Member - Accountable Manager or
Direct Department) Chief Flight Instructor or Chief Ground
I Recruitment 01 year 5. Member - Director, Instructor, Bihar Flying Institute or
Directorate of Flying Training. Maintenance Manager, Directorate of
6. Member- Accountable Aviation
Manager, or Chief Flight Member - Officer nominated as
Instructor or Chief Ground representative of General
Instructor, Bihar Flying Institute Administration Department
or Maintenance Manager, Member - Officer from Scheduled
Directorate of Aviation Caste/Scheduled Tribe of a level not
7. Member - Officer nominated below Under Secretary nominated by
as representative of General GAD.
Administration Department Member - Officer from Minority
8. Member - Officer from Community of a level not below
Scheduled Caste/Scheduled Under Secretary nominated by GAD.
Tribe nominated by the
General Administration
Department
16 - - - -

17
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Sk.n

Eligibility for
promotion

Probation
Period

Structure of Selection
Committee for Regular
appointment/Direct Recruitment

Structure of Committee for
appointment on contractual basis/
Committee for promotion in case of
promotional post

10

18

01 Year

Chairman - Additional Chief
Secretary/Principal Secretary/Secretary,
Cabinet Secretariat Department
Member - Additional Secretary,
Cabinet Secretariat Department
Member - Internal Financial
Advisor (as a representative of the
Finance Department)

Member - Director, Directorate of
Flying Training

Member - Accountable Manager or
Chief Flight Instructor or Chief Ground
Instructor, Bihar Flying Institute
Member - Officer nominated as
representative of General
Administration Department

Member - Officer from Scheduled
Caste/Scheduled Tribe of a level not
below Under Secretary nominated by
GAD.

Member - Officer from Minority
Community of a level not below
Under Secretary nominated by GAD.

Dr. Nilesh Ramchandra Deore,

3refietsh, AR AguTed,

Special Secretary.
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